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years, belonging to &&Kaliggﬁldxveﬁ#eml/ Cecvetorse

service and presently working as Lib'ﬂ*ﬁr lﬂ[ﬁma{qfﬂf

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Detalls of b !

(Assets In jolnt-‘hame indlcating the extent of joint ownership will also have to be

A.

sr.
Mo,

Detcription

Seil

Spouse
‘Name(S)

Dependant-1
Nane

Dependant-2
- Name

Depeadant-3 |
Etc. Name_

08

‘Cash

rogog&

50{}(%\!

RO

Deposits in

Banks, Financial

Institutions And
Non-Banking
Flnancial
Compahies

1 (il

Bonds,
Debentures and
Shares In
comganies

?500(%

&69091

- H7L

{Iv)

Other financlal
institutions,
NSS, Postal
Savings, LIC

Policies, etc

2 i o

_25000%

:!\UL

NZL

NTL

NI

ANTL

Llc
250009&

NI -

o i 6

N

(v)

Mator Vehicles
(details of
make, etc.)

AEED

NG

(vh

Jewellery (give
details of
welght and
vahue)

ML)

LT L

{vli)

Other assets,
such as values
of claims /
interests

hmarrey

NI L

NI L

INCEL

N

Note:

Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange 1n respect of listed companies and as per books in the case of non listed

companles should be gh}cn.
* Dependant here means a person substantially dependent on the income of the

employee.
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B,

sr.
Ha,

it 4

[Note:; Properties in joint ownership Indlcating the extent of loint awnership will
also have to be Indicated] :

Description Self

" spouse
Namn(ﬁ}

Hame

£tc. HName

i

1 Agricuttural Land

- Location{s)

- Gurvey number(s)

- Extent (Total
measuremeant)
’Current market value

-------

SNETE

MNELL

(i

“Non- Agricultural Land

‘measuremant)

- Location(s)
- Suryey number(s)
- Extent (Total

-Current market value

506
il
N ostagavhs
™M uw’)&eﬁ-

AL E

NEL

i

.Buildings (Cemmercial

- measirement)
i - Current market

and residential)
l.m_a'don{s}
= Survey /door
number(s)
- Extent (Total

NIL

value

NIL

PN A

(iv)

Houses [ Apartments,
ek,

- Location{s}

= Gureoy fdoor
purhber(s)

- Extent (Total
measiirement)

- Current market
value

Hounat
jincw‘érﬁf i g Rt

o g

V¥ g

s ames

(v)

| Others (such as

intecast (n property)

e

NIL NI L

8 i

/\[_:u_1

2

L

(2)

1 give herain below the details of my fiabillties / overdues to publlc financial

institutions and government dues:-
[Note ; Please glve separate detalls for each item)

Sr. | Dascription i Harne & addrass of Bank F : Amount auuhnding as
No, Financhal Institutions{s} / on
[ : o ; Dupn?ﬂnent 3 ] g 9 ﬁ aa W
Ta) | (i) Loans from Banks “ZBT ML Pata_ | 72000 Qf s~
{il} Loans fram financial
institutions 4 f}:ﬂ = o NEL St
(i) Government Dues:
{a) dues to departments
dealing with government NIL NIL
accommodation
(b) dues to departments
dealing with supply of NI NIL
water LT 3
{c) dues to departients
dealmg with supply of
electricity ANIL ey

K
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i | (d) dues to departments . :
deallng with telephones NIL y L e

(e) dues to departments
dealing with government

transport (Including NTL NI L
l aircraft and helicopters) Vals . B i
(f) Other dues, If any NTL AET

(b} (1) Income Tax including
' surcharge [Also Indicate PAn Mo -
the assessment year upto
which Income Tax Return (CUREK9915M
flled. Glve also Permanent
| Account Number (PAN)]
(i) Wealth Tax [Algo
Indicate the assessment
year upto which Wealth
 Tax return filed,]

(ill) Sales Tax [Only in
case of proprietary
 business] i - 1
(iv) Property Yax

ke Personal Detall

GPF;gthnyQ No. :- I'T”T’S/B LA- 1176 l

Gender - [Mlake e

Date of Birth 2 ] [ plolejl |9 F | 0 | odmmy
Class/Group i [ c ] {NB}CJ

Cadre " [Bihon Legislative Apsembly Qecmﬁaﬂ

(FUll Name e.g. B.A.S.-Blhar Administrative Seryice,

B.5.5.- Blhar Secretarlat Service elc.)

Homge District - Khagasia J

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature K¥.... .K‘:")'"?L’—’s’ h Kenia.,
Name of Employee: KT, Keandesh, yGD Ka%

Place...ﬁc.‘r . tn < Designatlon: Lib: 70‘77 Attendent
pate:. [ §.02-. 262 Department:., L_,A[;)TCQ"X/ ....................
Note: Pleasa sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed {single side)
in prescribed format.

Ky ermdash KRS




